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Petition(s) for Special Leave to Appeal (Civil) No(s).3654/2010

(From the judgenent and order dated 19/08/ 2009 in FMA No. 40/ 2004

of The H GH COURT OF CALCUTTA)

M S KAMAL TRADI NG P. LTD. Petitioner(s)
VERSUS

STATE OF WEST BENGAL & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing addl. Docunents and pernission
to file additional docunments and office report)

Date: 10/10/2011 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTICE G S. S| NGHVI

HON BLE MR JUSTI CE SUDHANSU JYOTI MUKHOPADHAYA

For Petitioner(s) M S. Khaitan & Co., Adv.
For Respondent (s) M. H K Puri,Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER

In view of the letter circulated by | earned counsel for

t he respondents, heari ng of this petition is adj our ned
04. 11. 2011.
(Satish K Yadav) (Phool an Wati Arora)

Court Master Court Master
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